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Name of the Court(s) of which
the Presiding Officer appointed
in addition to his own duties
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AIMER JUDGESHIP

. Nohd, Saleem -
AR No.1, Beawar

ADI, Beawar

ALWAR JUDGESHIP

], Shanna Ram -
- ADJF 1. Kishe ngarhbas

ADJ No.2, Kighangarhbas

CI(ID)-IM, [Laxmangarh

7 Gambhir Singh -
CliSD)-: x{"l’\rl memmla
HALOTR_& JUDGESHIP
1y Prithvi Raj Sharma -

CHSD)-CIM, Barmer

BANS\WARA I

ACH(SD)-ACIM, Barmet

UDGESHIP

b P.C Pagaria
ADI Banswara

b Br r-:ul-..tl!.h” ' -
CHSDCIM, Banswaira

131, Banswara

CHED)-ACIM, Kushalgarh

BHARATPUR JUDGESIHP

1. Kedar Lal Gupta | .
ADKET) No.4. thlatpu
O at Dees

ADJ No.2, Deeg

BUILWARA JUDGLSILIY

I Shwetn Sharma-|
ACHID)-IM No 1, Bhilwary
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Ashok Kumar Sharma )
ACIHID)-IM No.2, Bhilwara

ACI(ID)-IM No.3,
Bhilwara

CHID)-IM, Bijoliya

CIID)-IM, Mandalgarh
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BUCANER JUDGRSHIP

Mam Shaaker Voyas . Splludae, SC/ET Cuses

L Bikaner Court, Bikaner

Satyapal Verma _ - ACIHIDN-IM No. 1,
CHID-IM, Bikaner Bikanery

BUNDI JUDGESHIP

Katlash Chand {(3upta Z CI(ID)-IM, Lakheri
CHSD)-ACIM, Nainwa -

Samrendra Sings Sikharwar - - - CIUD)-IM, Indergarh
CHID)-IM, Nai wa

CIANUMANGARILJUDGESIHP

shiv Kumar | - ol D)-IM, Tibbi
ACIID)-IM. Hinumangarh

JATPUR CITY JUDGESHIP

Autl Kumar Surolia ©
ADI No.7, laipur City

]

ARINo 8, Jaipur City

seema Juneja ACI(ID)-IM No 2.
ACKID)-IM No 3. Jaipur City Jaipur City

4

Satish Chandra Godara ACJ(IDYIM No, 14.
ACIID)-IM No 13, Jaipur City ~ Jaipur City

1

Saroj Choudhary ACHID)-IM No.21,
ACIID)-IM No 22, Jaipur City Jaipur City

JAIPUR DISTRICT JUDGESITIP

Naval Kishore Sharma AL Katputli

ADJETY. Kotpu |]
Sitya Narain Vyas - ARJ, Shahpura

ADRJFT) No.3, Jiipur District

KOTA JUDGESHIE

Ramesh Chandra Meena . Sessions Judge, Spl Court,
ADI No.d, Kala ACD Cases, Kola

By Lal Meens - L. ADJ No.1, Kot

fudge, Spl.Cout, Atrocities on | &

- ADJ No.3. Kota

[ |

Women and Dowry Cases, Kata

Achla Arya : 2 ACIID)-IM No.5 (South), //

ACIUD-IM No. | (South), Kota ﬂ(’

Kota : . D
7/

Contd.. .3



[

Ll

il

T4

w riiey
e g

.

(]
i

MERTA JUDGESIIIP

Kby

beuer Jansul - spldudge, SCHT Chases
D, Merta | Courl, Merta.

Rent Stivastave
CHID)-IM, Deedwana

CHEN-ACIM, Decdwana

Dalpat Singh Re jpurchit - ACHID)-IM, Nagaw
CIUJD)-IM, Nagaur

PRATAPGARH JUDGESHIP

Amar Chand Sir ahal B : Splludge, SC/ST Cases
DI, Pratapearh . Court, Pratapgar
Afay Komay - . ACHID)-IM, Pratape;
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RAJSAMAND JUDGESIIP

Rekha Sharma . CIUDIM, Amet
ACIED)-ACIM, Rajsamand

UDAIPUR JUDGESHIP

Narain Singh - - CHIDNIM, Bhindar
CHSDI-ACIM, Kanore
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he officers whe have been appointed as P.O. of out iving Courts in

addition to their own dutics shall hold Lum at the respective places ot
east Lor thiee days in altemative week. |

lrt olficers who have been appointed as P.0O. of the Court stationed at the
S 11f‘.ixfuflh‘.lﬁ:l in addition 1o their own cuties shall dla;:u.?.«ﬂ off that
much work 5o as 10 achieve at least 40% ¢
they are holding & iditional charpe.

The cases in which aceused are in custody-or there are dircction of higher
Court for time bound disposa! of case shall be decic r.‘d on priority bass,
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